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IN THE CENI}'{AL éDIﬂlINISTRATIVE I‘F_\'IBUI-Y%L, JAIFR BEICH,

JAIPUR
Tk

Date of Jecigions: 21-11-1995
CP No,136/94 (0A No,1059/92)

Ramji 1Al
.. Petiticner
VERS (5

MSara2juddin 23nd Anrs,

++ Respondents

CQRAM;

HON' BLE M. GOPAL KRISHMA, VICE CHAIRMAN

HOM BLE MR. O,P,SHARMA, MEMBER (ADMINISTRATIVE)
For the Petiticner .s Mr. 8. Kumdr

.o Mr, S K, Kilia CU-\
Departmental Rep.

For the Regpondents

ORDER

| - - —--.—------—--..—-----—---— --—--————--—

Petitioner Ramji Lal has filed this Contempt Fetitioner
under Section 17 of the Administrative Tritunls Act, 1985,
with ‘the avernent that & perlod of more than 6 monthu has
elapsed but no actiqn h&e been pakenqby the responignts for
implementing the judgemert of this Tribun2l in CA No. 105%/32
(0h 452/87) dated 30-9-93.

2. We héve heidrd the ledrned councel for the petitioner
énd Shri S.K.Keljd, CLA, depdrtmert&l reprsfentative for the
:esPondents‘and hé@ve cérefully gone threugh the records,

3. It is stated by the respondents in thelr’additional
reply thét by order ddted 12-9-2 5(Ann,R2), the applicant
hd@s been given the benefit of fixation w.e.f, the dite
whkich has been referred to in the 2foresaid judgement aAm
after giving proforms fixation frem the-sfid date, the |
dctual payments @re to be p3id from one yedr prior to the
d3te of presentation of the OA,--It is also stated in the
ajditior2l reply that the petitioner mdy collect his dues
from the dccounts cection ard in c3se of failure to collect
such pdyment, the 8dministration will m2ke such arriangements
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te send te him in Jue course of time. It is further stated
thit to aveid delay in pAyment, the applicdnt should himself

collect the Jues from the Divisional Pay Cashier. 1In case

the applicént is agrieved by the order Ann.Rz., he Qhall, be at
likrerty to file an OA So far as g »cUntempt is concerned,
We are of the (Qpi iion that the sdre is not mdde cut; since

the order his been complied with by the res:ondents.

4, The contempt petition is, therefore, c'lis:l_ﬁissed.
Notice@ issued 3re Jdischirged,
Ay ( } o Citn o
Y (0.P.SHarmk) - (Gopal Krishna)
b‘bmber (A) Vice-C ha irm@n
e
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